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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 112 OF 2024

IN THE MATTER OF:

CHAUDHARY YASHWANT SINGH ~ ceeeeenn APPLICANT

VERSUS 0782734

UNIONOFINDIA&ORS . RESPONDENT(S)
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ﬁ THE ORDER_DT. 02.07.2025 PASSED BY THE HON’BLE

g § NATIONAL GREEN TRIBUNAL, NEW DELHI

&E o
ones\n Xuwmwon_aged about B2 years S/o DR Kawm e
presently posted as b\Y\;\OW\Q)R"m’\_Dﬁ‘@”’ m,\.‘.‘l?‘%‘\?“f\—do hereby
solemnly affirm and state on oath as under:
| That I am the Deponent in the above captioned matter and am fully
conversant with the facts of the case and is competent and authorized to
swear the present affidavit.
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That 1 state that the contents of the affidavit have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

BACKGROUND OF THE MATTER

hat in the present matter, the grievance of the applicant is that the
Project Proponent, Respondent no. 1 in collusion with the Uttar Pradesh
State Highway Authority and other concerned officers of the State have
illegally constructed’ operating toll tax plaza (toll free collection
booth hot-mix plant) at Village Belkhara, Pargana-Ahraura, Teshil
Chunar. District Mirzapur on Araji No. 291 Mi in arca of 15 Bigha which

has been declared as Forest Land.

_ That the present matter was last listed for hearing on 02.07.2025, wherein

the Hon’ble Tribunal directed as under:

“4. Alongwith the report, Annexure A-5 has been enclosed disclosing
that the possession of 4 hectares of land has been taken by the Forest
Department after removing the encroachment. In the map, Annexure A-
6 (page 1157), the location of 4 hectares of land from which the
encroachment has been removed has been shown. The District

Muagistrate, Mirzapur has also enclosed the photographs from page 1158
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omwvards showing the nature of encroachment and its removal. The said
photographs reveal that some damage has been caused to the trees.
lence, the Respondent No. 6, Chief Conservator of Forest, Mirzapur is
directed to ascertain the extent of damage suffered by the forest on
account of the unauthorized encroachment and to (/U(/HH[i' the value of

damage in monetary terms."”

1. CONSTITUTION OF THE THREE-MEMBER COMMITTEE

<~ 5. That in compliance of the aforesaid directions, the Deponent vide letter
~vQ
i O‘ N . . . . .
5'\\0,1'; & 16.07.2025 constituted a three-member committee for the quantification
Yig§
gw ? g and assessment of damage caused to the forest and forest property due to
"
%4 .
& ,é’ encroachment made by the opposite party, A.C.P. Toll Plaza, over 4.00

hectares of forest land vacated by the Mirzapur Forest Division,

Mirzapur.

6. The composition of the said inquiry committee is as follows:

VI\'Vame _ \‘ 7 '_Des_igylzat_i(_)ﬁ

[Forest Division | Rold|
Bhadohi Forest
Division

'Shri Vivek Yadav Divisional Forest Officer

I EE—

|
l‘_(’ hairman

. . Sub:l)j\iéi(;nul ‘ };’orcsl"Miuupur Forest|
‘hr ‘hetk 77 . ‘ A | N ap
Shri Shul\hMlm“im, S{itlccr _ ,“LD,'}"S")') “Mgnbu
S condul __ o 'M'.,fo Tl
%Il,“ Dimandu Range Forest Officer ‘ reapur Horest Wcmbcr
Srivastava e _.‘L[.?_'ﬂs_‘_(L____,, S
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A Copy of the letter dt. 10.07.2025 has been annexed herewith as

ANNEXURE R-1.

REPORT OF THE COMMITTEE

That the Divisional Forest Officer, vide letter dt. 03.10.2025 provided the

report of the Inquiry Committee.

A Copy of the letter dt. 03.10.2025 has been annexed herewith as

ANNEXURE R-2.

. That the said inquiry committee conducted a site inspection on

12.09.2025. Upon inspection, the committee observed that although no
substantial damage was caused to most parts of the forest area, a
pathway and temporary structures had been constructed on certain
parts of the land, resulting in an absence of trees there. The total area
under these structures and access roads was found to be upon the 0.41
hectare. The Sub-Divisional Forest Officer and Range Forest Officer
informed that departmental proceedings have already been initiated with

respect to the illegal encroachment.

It is evident that due to the construction of access roads, buildings, and
other structures, the area where trees were naturally present now lacks

forest cover over 0.41 hectare.

\ }& ‘{ﬁ\yg
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10. (A) Assesment of Damage ‘to'Forest Cover/ Tree
I'hat for estimation, four sample plots of 0.1025 hectare each (totaling
0.41 ha) were selected in the encroached area. The tree species observed
in cach sample plot are listed below. The abundance and diameter class

of four major species were analyzed to arrive at final conclusions.

Sample Plot Species Data

O T s. Plot | Teak ‘Shisham Neem | Siris | Guava | Desi | Amla | Total |
P 0\ A § | No. | | (Sagaun) | \ Babul | | -
AR~ ! o1 100 19 1 g |3 77 1.2
~Y $p 2 o2 (79 Ju 1 Ju s |9 |8 10
,05 3 03 87 |23 |17 |1 I EVNN ER T
g o a o4 |66 18 (20 |20 |17 |16 [15 172 |
gé’ ToTAL 333 |81 |61 52 47 [43 [39 656
Copies of photographs of Sampling have been annexed herewith as
ANNEXURE R-3.
11. Therefore, average number of trees per sample ploting:
e Tecak (Sagaun): 333
e Shisham: 8]
e Neem: 61
e Sins: 52
e Guava: 47
e [esi Babul: 43
( /
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e Amla: 39
12.Thus, an average of 656 trees were found upon the 0.41 hectare area.

13.That the diameter class of the abovementioned species of trees was found

to be approximately 10-20,10-20, 20-30 and 10-20 respectively.

¢ 14.(B) Valuation of ngage in the Encroached Area

~ & — — — |

5 IS |, . | Diameter Class Notified Rate [ Average No.of Total Amount

NN © " | Tree Species || . | ‘
\ \\V ‘9? | No. | (em) R/tree) Trees ‘ ) ;
/ S | ,
< L
CE %é I 903 333 3.00,699 |

A~ | s

ﬁ W }(Sagaun) | ™ l
c i I I | EE——

~
e & Lo | ,

£ S ‘Iz }’smsham | 81 73,143 |
fiwﬁ::% | T el 54@2 |
‘:L,:::J S — %,J _/J
[+ Siris ‘ E 16,068 |
S l S I |
‘5 i(iuava 7 12,549 “
‘(1 'Desi Babul |43 |11.481
‘;:4‘. — = = Sl *::;:L: -
[ J‘Amla JFQ }10,413 ‘
| - | I | |

[Total I - *“@,997 |
i |
- |

L I -

15.Accordingly, the total economic loss for all species is Rs. 4,49,997.

16. That the above-mentioned rates have been determined as per the notified

schedule of rates issued by the Office of the Chief Conservator of Forests,
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Mirzapur, vide Order no. S078/Mirzapur/37 (Rates) dated 18.06.2025,
applicable to different tree species.
A Copy of the Order dt. 18.06.2025 has been annexed herewith as

ANNEXURE R-4.

That based on these scheduled rates and tree diameter categories, the

monetary valuation of damage has been carried out. Considering the
ccological loss caused due to illegal encroachment and damage to trees
in a Reserved Forest Area, it is deemed appropriate to impose a penalty
equivalent to ten times the estimated loss, i.¢., Rs. 44.99.970.

A Copy of the Inquiry Report has been annexed herewith as

ANNEXURE R-5.

That the deponent is duty bound to fulfil the obligation which are
assigned under the law and directions passed by this Hon’ble Tribunal.
The Deponent is fully committed to ensure strict adherence to the orders
of this Hon ble Tribunal and undertakes to faithfully comply with any
further directions or instructions that may be issued by this Hon’ble

Tribunal, without demur or delay.

THence, the present affidavit is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.
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DEPONENT
VERIFICATION
Verifiedat ~onthis _ day of October, 2025, that the

contents of the above affidavit from paragraphs 1 10 19 are believed to
be true and correct to the best of my knowledge and belief. No part of 1t

is false and nothing material has been concealed therefrom.
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"4 Alongwith the report, annexure A-5 has been enclosed disclosing that the
POssession of 4 hectare

s of land has been taken by the forest departme.nt after
ent. In the map, Annexure A-§ (Page 1157),the location of 4
hectares of land from Which the encroachment has been removed has been shown. The
District Magistrate, Mirzapur has also enclosed the photographs from page 1158
onwards showing the na

ture of encroachment and its removal. The said photographss ‘
reveal that some damage has been caused to the trees. Hence, the Respondent No. 6,

Chief Conservator of Forest, Mirzapur is directed to ascertain the extent of damage

suffered by the forest on account of the unauthorized encroachment and to quantity the
value of damage in monetary terms.” ‘
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5 has been enclosed disclosing that the

) 4. Alongwith the report, annexure A- :
1e

possession of 4 hectares of land has been taken by the forest department after removing l
encroachment- In the map. Annexure A-6 (Page 1157),the location of 4 hectares of land from which
the encroachment has been removed has been shown. The District Magistrate, Mirzapur has also
enclosed the photographs from page 1158 onwards showing the nature of encroachment and its
removal. The said photographs reveal that some damage has been caused to the ‘trees. Hence, the
Respondent No. 6. Chief Conservator of Forest, Mirzapur is directed to ascertain the extent of
damage suffered by the forest on account of the unauthorized encroachment and to quantity the
value of damage in monetary terms."
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